
THE HIGH COURT OF MEGHALAY A 

• 

SHILLONG 

No. HCM.li/129/2013-Estt/_ 	 Dated Sbillong, the _ Ma rch, 2017 

EXTENSION NOTICE FOR N.l.Q. 

The date of receipt and opening of the quotations relating to "Catering to 

all 	 necessary printing needs" vide quotation Notice No.llCM.Il/129/20 13-Estt/670 dated 2"d 

March. 2017 is hereby extended to 17th March, 2017 at I :00 p.m. and opening at 2:00 p.m. 

respective I y. 

REGISTRAR GENERAL 

!h. 
Memo 	No. HCM.Il/129/2013-Estt/ 1-1- tA Dated Shillong, the jQ March, 2017 

Copy to :­

1. 	 The Joint Registrar-cum-Secretar) to lion 'ble the Chief Justice, lligh Court of 
Mcghalaya. Shillong, for favour of his Lordship's kind information. 

2. 	 The Director. Directorate of In formation and Public Relations, Lower Lachumiere, 
Shillong, with a request to cause publication of the same, in two local newspapers (one 

• 	 pglish and one Khasi). 
~ The Systems Analyst for uploading in the Official Website. 

• 	 4. Office Notice board . 
5. 	 Accounts Section. • 

6. 	 0 ffice File. 

REGISTRAR GENERAL 

• 
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